
2595 Written Answers I RAJYA SABHA ] to  Questions 2596 

INTERNATIONAL FILM  FESTIVAL 

525. SHRI SITARAM JAIPURIA : Will the 
Minister of INFORMATION AND BROADCASTING be 
pleased to state ; 

(a) the names of the countries which were 
invi ted  to a t t en d  the International Film Festival  
recently  held  in  Delhi;  and 

(b) the names of the countries which attended 
the Festival and the names of the countries which 
did not attend and the reasons given by them '.' 

THE MINISTER OF INFORMATION AND 
BROADCASTING (SHRIMATI INDIRA GANDHI) : 
(a) and (b) A statement is attached. [See Appendix 
LI, Annexure No. 23.] 

 
; 1R\ D I O  LICENCES 

526. SHRI V. M. CHORDIA : Will the Minister of 
COMMUNICATIONS be pleased lo stale the number of 
radio licences renewed and new licences issued for 
the year 1965 in each of the States and the Union 
Territories ?] 

 
tfTnE DEPUTY MINISTER IN THE 

DEPARTMENT OF COMMUNICATIONS (SHRI 
B. BHAGAVATI) : The information is being collected 
and will be placed on the Tabic  of the Sabha as 
early as possible.] 

t[ ] English translation, 

INDONESIAN VESSEL IN INDIAN TERRITORIAL 
WATERS 

I  SHRI RAM SINGH : 521 ■  \ SHRI N. 
SRI RAMA REDDY : 

Will the Minister of DEFENCE be pleased to state 
: 

(a) whether it is a fact that an Indonesian 
fishing vessel with Chinese Crew was sighted in 
India's territorial waters near Nicobar group of 
Islands in the first week of January. 1965: 

(b) whether the matter has been inquired into; 
and 

(c) how many such intrusions have taken place 
during the last two months ? 

THE MINISTER OF DEFENCE (SHRI Y. B. 
CHWAN) : (a) to (c) 9 intrusions are reported to have 
taken place during the last two months. Every time 
such intrusion takes place an attempt is made to 
apprehend the vessel. 6 such vessels have been 
apprehended. The fishing craft which was sighted in 
the first week of January 1965 could not be 
apprehended at that time. Hence it has not been 
possible to establish the nationality of the crew and 
the craft. 

WAGES OF INDUSTRIAL LABOUR 

528. DIWAN CHAMAN LALL : Will the 
Minister of LABOUR AND EMPLOYMENT be pleased 
to state : 

(a) whether it is a fact that real wages of 
industrial labour are back to the 1939 level; and 

(b) if so. what steps Government propose to 
take to provide adequate real wages to the industrial 
workers in India ? 

Tut; MINISTER OF LABOUR AND EM-
PLOYMENT (SHRI D. SANJIVAYYA) : (a) and (b) 
Up-to-date information on real wages of industrial 
workers is not available. is not possible to say 
whether real wages of industrial workers are now 
down to the 1939 level. The latest available 
information (provisional) relates to the year 1963, 
and 


